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pleased to answer, they have allotted 
a aum of Rs. 8. 71 crores .. . .. . 

AD Bon. Member: Not yet allotted. 
ShrimaU Yashoda Reddy: My infor-

m ation is that a pilot scheme was 
sent by the A.ndhra Pndesb Govern· 
m ent to Central Government for 
1.llotment of R3. 8.71 crores and that 
the Central Government is satisfied 
w ith the broad principles of the pilot 
scheme. lf that is so, will they 
consider the question of granting that 
amount immediately? 

Sbr l A. M. Tho!D25: Most of the 
• chemes covered by the so called 
p ilot scheme that has been sent by 
the State Government are already 
Included in the Third P lan schemes 
of the Slate Government, and any 
additional amount that would be 
necessary to m eet minor irrigation 
projects and other t hings would be 
m ade avail able to them. 

Mr. Speaker : Now the calling atten-
tion notice. 

Sbrimall Yashoda Reddy: 1 wa$ 
slying about outside the Plan allot-
m ent. 

Shrl A. M. Thomas: Outside the 
Plan also ... . 

Mr. Speaker : Order, order. J have 
called the calling attention noti~e. 
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•sso. Dr. L. M. S~bvi: Will tbe 
Minister of Commerce and l.Ddmt.rJ 
be pleased to state: 

(a) the total quantum and valu~ uf 
imported silk in India during 1960-61 
and 1961-62; 

(b) what is the total duty collected 
on it during t h.? above period; and 

(c) whether t here is any .J:irce 
scale smuggling cf silk into India? 

The Minister of lndu;try In the 
Ministry of Commerce and lndnst ry 
(Shri Kanunrol: (a) and (b). A state-
ment is laid on the Table of the 
House. 
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